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.Abstl'Qet of the Proceeditlgs oftli.e OouneiZ of the Oo'Oern01' Genel'aZ of India, 

assembled for the pm'Pose 01 ,nuking Laws ~  Regulations undeJ' tlte 

provisiom of ~ ~  01 Parlialnent, 24 ~ 25. ]Tiet., cap. 67. 

The Council met at Government House, Simla, on Thursday, the 3rd 

May, 1883. 

PRESENT: 

His Excellency the' Viceroy and GoVel'D.or General of India, K.G.) G.M.8.I. 

G.Y.I.E., presiding. 
His Excellency the Commander-in-Chief, G.C.B., C.I.E. 

Major the Hon'ble E. Baling, B..A.., C.S.I., C.I.E. 
Lieutenant-General the Hon'ble T. F. Wilson, C.B., C.I.E. 
The Hon'ble.C. P. Ilbert, C.I.E. 
'l'he Hon'ble Sir S. C. Da.yley, K.C.S.I., C.I.E. 
The Hon'ble T. C. Hope, C.8.I., C.I.E. 
The Hon'ble W. W. Hunter, LL.D., C.I.E. 
~  Hon'ble J. W. Quinton. 

SUCCESSION CERTIFICATE BILL. 

Major the Hon'ble E. BARING moved that the Dill to amend the law re-
lating to certificates gra.nted under Act XXVII of 1860 (An Act Jor facilitat-
ting the collect ion of debts on successions and for the security of pa,·ties pa.yin g 
debts to the repr8senta/ifJes of deceased persons)be referred to a Select Commit .. 
tee con!:isting of the Hon'ble Mr. lIbert, the Hon'ble Sir Stenart Bayley, the 
Hon'ble Mr. Hope and the Mover. 

The Motion was put and agreed to. 

Major the Hon'ble E. BARING also moved that the Bill ani Stntement of 
Objects and Reasons be published in the local official Gazette" in English amI' 
in such other langnages as the Local Government might think fit. 

The Motion was put agreed to. 

BENGAL TENANCY BILL. 

The Hon'ble SIR STEUA.Rl' BAYLEY moved tllat the H:>n'bie !fr. Gibbon 
be added to tIle Select Committee on the Bill to amend and consoliclate ' ~ 



4.12 ~ PBN,J,NOY. 

enactments relating to the Law of Landlord and Tenant within the territories 
under the administration of the Lieutenant-Governor of Bengal. 

The Motion was put and agreed to. 

The Oouncil&djoumed to Thursday, the 10th May, 1883. 

SIlILJ.; } 

Phe 3rd Mog, 1003 

D. FITZF ATRIOK, 

Secretory to the GOfJertwnent of I"ditJ, 

LegiBZotifJ8 ~ 
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